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Petition(s) for Special Leave to Appeal (Crl) No(s).7923/2012

SAM R MUSTAFABHAI BAJARI YA Petitioner(s)
VERSUS
STATE OF GUIARAT Respondent (s)
(Wth appln(s) for bail,perm ssion to place addl. docunents on record)
Date: 14/01/2013 This Petition was called on for hearing today.
For Petitioner(s)

Ms Shweta Singh, Adv.
M. Amt Sharma, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The Id. Counsel for the petitioner has subnmtted that necessary

proof of service of notice would be filed during the course of the day.
Li st again on 5.2.2013.
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